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THE DEPUTY MINISTER IN THE of the 5.6 bilion dollar loan oi•tained 
MINISTRY OF FINANCE (SHRI JA- ·from the IMF; and 
NARDHANA POOJARY): (a) and 
(b). Details of loan~ advanced by 
LIC to State EJectricity Boards during 
1980-81 are given below:-

Stat1· 
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799 
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I ~, H 

759 

100 7 

1094 

14!')81 

(c) The loans were given on mort-
gage of assets and c-arried tnterest of 
11 per cent. 

Utilisation Programme for IMF Loan 

33. PROF. P. J. KURIEN: Will the 
Minister of FINANCE be pleased to 
sta te: 

(a) whether Go.vernment have pre-
pared programmes !or the utilisation 

(a) if so, the details o! the program-
mes? 

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE): (a) 
and (b). The extended arrangement 
with the IMF is intended to support 
the medium-term structural adjust-
ment programme which is an integral 
part of the Sixth Five Year r lan. 

Wholesale Price Index 

~H . SHR'I NAHAYAN CHOUBEY: 
Will the Minis ter of FINANC r; be 
pleased to sta te : 

(a) wha t are the details of the vari-
ations being shown in the who!es:i le 
Price Index of essential commodities 
dur ing list Si x months, moth-wise: 

(b) whether it is a fact tha t the con-
sumer price inc.lex has been keeping 
steadly rising durin g the snm pPri od 
having no connection with the varia-
tion in wholesale prices; and 

(c) if so, the de tails and r e<lsons 
therefor? 

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHER'JEE): (a) 
to ( c). A separn te Index of Wholesale 
Prices of essential comm11clit ies i not 
being compil d. A satcm~n t showing 
the movements in the All Commodities 
Wholesale Price Index (1970-71 = 000) 
and the Consumer Price Index for In-
dustrial Wo rkers (1960 - 10'0) during 
the last six months (July 1981 to De-
cember 1981 ) is a ttached. It may be 
no ted that, th e Wholesale Price Index 
has shown a decline during this period· 
Some deceleration in the All-India 
Consumer Pri".'e Index for Industrial 
W·.:>rkers ( 1960= 100) is also evident 
and the index has in fac t declined by 
0.4 per cent in December, 1981 (for 
which the latest index are available). 
The movement in the two indices 
cannot be identical because of the 
inherant differences in coverage, 
weighting diagrams, base years and a 
certain , time lag between the two sets. 
of price~. 
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Statement 

Index Number of Wholesale Prices (Base : 1970-71-100)/ Consumer Prices 
(1960-100) 

Percentage change -----------·-------------------

I. Wholesale Price Index 

All Commodities 

A. P1·im ry ArLicks 

Food ArLicles 

B. Fuel, P1..1wcr Light and 
L•.1brican ts . 

.C. Manufactu red 

July. 
1981 

I 2 ·I 

+ 4·1 
+ 5-6 

J --!- 6·5 

Aug. 
i98 1 

-I 1 · 1 

+ 1·4 

+ 1·5 

+ 2·5 

St:pt. 
1981 

-1·5 

-1·8 

-2·6 

No. ch. 

O ct. 
1981 

- 0 3 

-02 
+ 0·2 

~o. ch. 

::"Jov. 
1981 

-·l ·4* 

-·l 2• 

-0·5• 

;..)o. cl i.• 

Dec. i 
1981 

-0-9• 

--0·4• 

-0·8• 

No . ch.* 

Products -0·6 

Food P roducts -2·4 

II. Consumer Price Index f- l · 8 

+ 0·5 

-0·3 

+ 1·6 j 

-1·6 

-5 ·6 

+ 0·4 

-0·4 -2·0* •-I· 5• 

-1 ·9 - 6·5• - 6· 0 • 

1- 0 9 T- 0·4 -0·4 

Replacement of Sales Tax 

35. SHR'I MADHA VRAO SCINDIA: 
SHRI NA VIN RA VANI : 

Will the Minister o! FINANCE be 
.pleased to s tate: 

(a) whethe r Government have lately 
, .decided to replace sales tax on certain 

additiona l items by additional excise 
duties; 

(b) if so, what are the details in this 
regard; and 

(c) whether in view of the Wanchoo 
Committee report, Government have 
laid down any comprehensive pro-
gramme for gradual abolition o! sales 
tax by replacing it by additional excise 
duties, i:t so, what are the details 
t hereof? 

THE MINISTER OF STATE IN THE 
MINIST;RY OF FINANCE (SHRI 
SA WAI SINGH SISODIA): (a) to (c). 

· There h as been widespread and long 
standing demand by various Cham-
·bers of Commerce associations o! in-
dustry and trade a'nd the general pub-
lic for basic reforms in the sales tax 
system obtaining in the country. The 
Direct Taxes Enquiry Committee un-
der the ChalrmanshiIJ of Shri K.N. 

Wa nchoo had, in its fin al reportJ ob-
served that the bes t w ay to get over 
the problem posed by the exlsting 
sa les tax systems wo uld be to reph1 ce 
sa les tax levy on va r ious comm odities, 
as far as possible, b y addi tions. duty 
of excise, but in the sele ;:- ti on of com-
m odities , care should be t aken 
to minim:se the cascading effec t 
on prices. The Finance Commissions 
and various Committees had a lso 
occasion to £:0 in to and comment on 
different aspects o! sales tax system. 
In particular, the Indirect T axati on 
Enquiry Committe€ (Jha Committee) 
had gone into the matter and m ade 
certain recommendations. 

As sales tax is primarily a Sta te 
subject of. taxation under the Consti-
tution and any r eform in its system 
can be undertaken only in c'Jn-
sulta tion with and with the coopera-
tion ot the States, a Conference of 
Chief Ministers and Ministers in-
charge of sales tax was convene(l in · 
Septembr, 1980 and ~ follow-up 
again in February, 1981 to discuss the 
proble~ in all its aspects. The Con-
ference held in February, 1981 adopted 
a Resolution recommendini: appoint-
ment by the Central Governme.nt of an 




